THE SALARY, ALLOWANCES AND PENSION OF MEMBERS
OF PARLIAMENT (AMENDMENT)’ACT, 1989

No. 30 or 1989

[28th August, 1989.]

An Act further to amend the Salary, Allowarces and Pension of
Members of Parliament Act, 1954.

BE it enacted by Parliament in the Fortieth Year of the Republic of
India as follows:—

Short 1. This Act may be called the Salary, Allowances and Pension of Mem-

title, bers of Parliament (Amendment) Act, 1989.
Arne;cnd} 2. In section 6A of the Salary, Allowances and Pension of Members of

m . .

sei?iog Parliament Act, 1954, to clause (b) of sub-section (1) and clause (iii) . 30 of 1954.
BA, of sub-section (§) , the following shall bhe added at the end, namely:~

“and back”.



